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| TEM No. 208 Court No. 10 SECTI ON XV
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.10370/2002
(From the judgenent and order dated 21/09/2001 in WA 1541/97
of The HI GH COURT OF MADRAS)
PONDI CHERRY KHANDI & VI LL. | NDUSTRI ES BD. Petitioner (s)
VERSUS
P. KULOTHANGAN & ANR. Respondent (s)
(Wth prayer for interimrelief)(OR)
( For Final Disposal )
Wth
SLP( C) No. 9482/ 2002
Date : 09/05/2003 These Petitions were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE P. VENKATARAVA REDDI

For Petitioner (s)
M. V.G Pragasam Adv.

For Respondent (s)
M. K. Ram Kunar, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
........ L......l.......T.......T.......T.......T.......T.......T J
SP2
In view of the letter circulated, post it after Sumrer
Vacati ons.
. SP1
(Y. P.Dhanija) (Veera Verna)

Court Master Court Master



